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{General information relating to Assembly and other matters)
Thursday, July, 25, 1996 / shravana 03, 1918 (saka)

No. 273,

ELECTION TO COMMITTEE

The following dates have been fixed for receiving
nominations, withdrawal of candidature and for holding
elections, if necessary, in connection with the Committee
on Estimates, motion in respect of which is adopted by the
House on 25th July, 1996 :-

S.No, Name of Committee No. of Last Last Date of
members date date election
to be for filing for (if necessary
elected nominations with-
drawals
1w Committee on 2 30.7.96 1.8.96 5.8.96
Estimates upto upt.o from 2.30.

4,00P. M., 4.,00PM. P.M. tO
45340 PeMe
in Members -«
Leunge,0ld
Sectt,,Delhi

P.il. GUPTA
SECRETARY

Note 3-
L Necessary Forms are available with the Notice office.
D No Form will be entertained after the stipulated date

and Time.



